FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
PROFICIENT ENGINEERING PRIVATE LIMITED OPERATING IN CIVIL &
MECHANICAL ENGINEERING WORK AT AURANGABAD

(Under Regulation 36A (1) of the Insolvency and Bankruptey Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

o RELEVANT PART[(‘[ ARSV B 3
I [Name ol the corporate debtor along with PAN/ Proficient Engineering Private
CINI LLP Ne. Limited.
CIN: U28920MH1996PTC096844
2. | Address of the registered office Twin ]’31111--;;]6\-\-' No. 10. Pratap Nag;[
New Osmanpura, Aurangabad
3. |URL of website - ~ Nol /\pplicziﬁlc -
4. | Details of placg where majority of fixed assets Aurangabad
3. | Installed mmcny of main plOdULl%/ scnwu,s Not Applicable
0. anm\ and value of main ploducts/ services Not Applicable
7. \lumbu of unp]oyccs/ workmen Not Applicable
8. [ Further details !mludmg last available financial | Details can be sought by emailing at
statements (with schedules) of two years, lists cirp.proficient@gmail,com /
ol creditors, relevant dates for subsequent ip.reemajm@gmail.com
events of the process are available at;
9, lhmh]ln\ for resolution z]]ﬁ[)]icanls under| Details can be smléhl by enmiiing"zﬁ-
section 25(2)(h) of the Code is available at: cirp.proficientiegmail.com /
ip.reemajmigmail.com
10.| Last date for u,cupl of L\DILSS]OH of interest 03.06.2023
11.[Date of issue of provisional list of prospective 13.06.2023 -
resolution applicants ) )
12, Last date for submission ol objections to 18.06.2023
provisional list B o -
13.] Process email id to submit EOI cirp.proficient@gmail.com /

ip.reemajm@gmail.com

Date: 17" May. 2023
Place: Mumbai

1B31/1PA-002/ ‘f
2 1p-n0m37 |
2017-2018/10941/

Jovita Reema Mathias
Resolution Professional

For Prolicient Enginecring Private Limited
IBBI/IPA-002/IPN00337/2017-2018/1094 1

A-3006. Rustomjee Central Park.
Andheri-Kurla Road, Chakala,

Andheri (I:ast) - 400069
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ETROMGBUILD INFRA ESTATES PVT. LTD. i b
INVITATION FOR EXPRESSION OF INTEREST FOR i GIN-45203MH20088TC 4204 e T s
INVITATION FOR EXPRESSION OF INTEREST FOR Regd. Office: Shon Mo, 46, Cine Prima Mall, Regd. Office: 13, Prem Niwas,, 652 Dr. Ambedkar Foad,, Khar {West), Mumbai, Maharashira, 400052
IMPERIAL CONSULTANTS AND SECURITIES LIMITED PROVIDING ﬂFEFFLTIN{‘Er?;E:LnE:E ;ﬁlﬂeamuﬁ PRIVATE LIMITED Cramisas Bavarty Park. Mra Road East, EXTRACT OF ALUDITED FINANCIAL RESULTS FOR THE QUARTER & YEAR ENDED ON 31032023
| i IN CIVIL & ANICAL ENGINEERING WORK AT AURANGABAD Mumbai, Thane, Mahareshtra - 40910

FINAN.CIAL e ; {Under Regulation 36A[1) of the Insolvency and Bankruptcy Board of India it i sundmci0bRamal.oom i L)

(Under Regulation 3§A (1) of the Insolvency and Bankruptcy Boa_rd of India |'ln~m|-.-=m-;]i Hr--.uluﬂ...—. pr:mr“ tar r__“”;m:m‘ F-'erm? Hn-ﬁul.--ll-:u-i-:-zn:l,a} FORM NO. INC-26 _ Cuarter Ended Year Ended
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016 i P it e [Fursuant 1o Rule 30 the Companies Br, 31.3.20230 31122022 | ;1.a00e | 31.3.20x| 31002002

(Incarporalion Rules, 2014] N Particulars Audited % Audited) | (Audi
RET.E\’AHT FﬂHTIEULAHE Adverlisement 1o ba pubished in I::-:: newspaper | o : (Audited] fUnaudited)| (Audited) |i fed) | (Audited)

1. IName of the corporate debtor along | IMPERIAL CONSULTANTS AND 1. | Mame of the corporate detior Proficient Enginearing Private Limsted, fﬂfchansﬂl;u;ﬁlr?sr:;:a D::F:n?l h.-;? Compary 1 | Tota income 4 53 254 0.03 5.93 0.87
with PAN/ CIN/ LLP No. SECURITIES LIMITED | along with PAN/ CING LLP No, | CIN: U2B920MH1996FTCOO684d BEFORE THE CENTRAL GOVERMMENT 2 || Mel F‘ru_lll ¢ Loss for Bhe peiod [mltiflfr Tax, _

CIN: U65993TN1993PTC024724 2, | Atdress of the registered office | Twin Bungiow No. 10, Bratap Nagar, New WESTERN REGION, MUMBAI Exceptional and / or Exiracrdinary itams) 1.71 {1.07) (3.33) 14.31) {9.83)
- - - I e matier of sub-section (4) of Sectian 13 of 7 | Mat Profit f L far the period afer 12
2. |Address of the registered office | Regd. Office: Osmanpura, Aurangabad CompariesAct, 2013 and clause () of sub-rule {5)] HEtEnA. I Loas (or:the-pow B fa _
A S K Building 1st Floor Room No 2 Old 3. | URL of website | Mot Applicable oL ol M1 of - Conmmies (Incarporation) | {piftor Excaptions-and / or Exitaoetinery Berns 1.2 (1.7} B3] (450)) {981
No 44 New No 57 C P Ramaswamy Road 4, Detalls of place where majority of | Aurangabad K ~ AND ~ 4 | Total Comprehensiva income for the penod
Abhiramapuram Chennai Chennai TN fixed assets are Jocated Inthe malter of STRONGBUILD INFRAESTATES | [Comprising Profit | Loss for the pericd [After tax}
| 1 PYT. LTD. iy s e o i Shioo M i AR 1 15, 41 o3 2 11.61
600018. 5. Installed capacity of main Mot Applicabie 48, Cing Pr?ui:r:galtl. Elii?:eesr:s Beﬁl?lhrﬁmﬁs'l 5 Elxiglgi;iulggjﬂnmﬂ et 'Eiﬁ_: E:-“:, [5:‘136: = 1011:':'] I: 131;
3. | URL of website NA products/services Read East, Mumbm, Thane, Maharashira = £ = =
, — . ) P : 401107 £ | Aesaves (excluding Revalutaion Resarve ) as

4. | Details of place where majority of fixed | 202, United Business Park Wagle Industrial 6, | Quantity and value of main Mot Applicabile Patitiones R Au:u:il Eaular-::a ;m o Ira-.riiu; i 281 279

assets are located E ’ Thane MH 400605 IN products,” senvices sold in last Modica = hareliy geen io the General Publbs that | H » : !
state Thane 5 financial year the Comparny proposes ta make application 1o the| 7 | Eamign Par Shares (of Rs. 10v- sach)
. . | ! | . o i Cenlral Govemmenl under secton 13 af Hsl ! K Yo i

5. Instglled capacity of main products/ Investmentand Consultancy = [ NiLirnbae of emu-m:-:.weea wurl-:man Not Appiicabie Commaias Kt 013 wasking bortiwstion ol far @hnung and discontinued operations) 1d 0 . 10 ||:_| 1]
services TFurther details including last TDetails tan be souht by emailng at altaration of the Mamorancdum of Associaton of| 1. Basic: 0.14 (2.1 (0.53) 10.38) 10.89)

6. | Quantity and value of main products/ | There is no direct income. The company booked A 8 e o "'E‘_h o i & tha Comparty in tarms of tha special resalution 3 Diluted: 0.14 {010 (053 10,307 {089
services sold in last financial year al0ss of INR 32 42 crs for the period 2020-2021 availabée financial statements cirp.proficient@gmail.com passed 8l tha Extra Ordinary General Maeting| 5 3

s p (with schedules) of two years i eEmaimEEmai.conm tekd o 108k April, 2023 1o enable Ibe Campany o] Note: The above is an exiract of the detailed lormal of the Audited Financal Results lor the Guarier and Year
as per the last audited Balance Sheet. ;i55-:||’cn=_;u:|1-:r5- s : o Emmlisnﬁgrmi '-‘\‘I";:f ‘T":" "'"? Sl;:Es?r' ended 3151 March, 2023 fibed with the Stock Exchange under Regulalion 33 of the SEBI {Listing Obligations
L] : e k u shale o . 5 : K . .
7. | Number of employees/ workmen 0 . BENGAL" end Dizclesura Aeguiremeants) .!I?Egulat.l:-ns: 2015, The full Format of the Financial _F.EEUHE 1_|:|r _thE Cruartar
dates or subseduent events of the ' end year endad 31st march, 2023 are availabla on the Stock Exchenoe websites (www.bseindia.com) and
— , , , - Arry parson whosa infevest i bhaly b be affecad |

8. [Further details including last available | Sending request by email to: process are available at: by the proposed change o he registarad affica of | Campany's websita
financial statements (with schedules) of | imperial@resolvegroup.co.in o | Eligibifity for resolution applicants | Details can be sought by emailng at the Company may defiver sither on the MCA-21 For and on behalf of the Board
two years, lists of creditors, relevant dates y i ; 3 portal (waw.mca.gowing by filing imveslar S
for sub t ts of th under section 25(ZKh| of the cirp.proficient@gmail.com commpilain farm or cause b be delivened or send by 5 . B
or subsequent events of the process are Eda e sl i reiTE Al rogisared post of Hlsher cliecsions supparted by rakash Shah
gralableat ' Last date for re::eiptl of expression 03 v{IE 2023 sttt Ao irss bt b Eabed: TBI0R ik st

R . . . A ] C ! UL U and grourds of oppasilion L the Regional Directar, | . i CHM -01136800
9 E"gt'b"'tgg?;;&s)olggfn Zpplcants under | Sending request by email o. ! ot intevest Wesiam Fiegion. Everest Sth Flacr, 100 Marine| Llace: Mumhol J
section or the Loae Is avallaole at:| i i T T R R Cirive, Mumbai = 400002 within fouriean days of
imperial@resolvegroup.co.in Date of - ¥
11| Date of issue of provisional listof | 13.06.2023 th it of publication of this nolice wih & oopy of
10.| Last date for receipt of expression of interest| 02/06/2023 rospective resclution applicants the apphcant Lompany at its registared offica st New Hmts mm Limited ;
ast date for receipt of expression of interes Prispe pp k
11.| Date of i f provisional list of 12/06/2023 | Last date for submission of | 1B.06.2023 LERSEISC e e (O] . ' Regd. Office: Om Metro, Chandrakunj, Plot No. 51, 2nd Floor J.P. Road, Azad Nagar Metro Station,
.| Date or Issue of provisional list 0 Jey e R . : For ard an bahall of the Applcant Mext to Scny Mony, Andheri (West) Mumbail- 4000538
prospective resolution applicants O STRONGEYR S STED ARK SIOHAMMAD] EXTRACT OF AUDITED FINANCIAL FIEELItTS FOR TLE iﬁﬂTEH % YEAR ENDED ON 31.03.2023
— — | Process emaill 1D to submit EOI cirp.proficient@gmail.com / _ - ; | L
12.| Last date for submission of objections to | 17/06/2023 13. Place: Mamibai Diirerctar [ As.in Lakhs)
e . o ot ol - H
provisional list iporeemajmEgmallcom Deaitee 17,06, 2023 Dird: AT 128905] Cuarter Ended Year Ended
13.| Process email id to submit EOI imperial@resolvegroup.co.in S0/- ar. Particalirs 132023 31.12.2022 | 31.32022 | 31.3.2023|31.03.2022
Sd/- Date: 17th h‘laglr, 2023 ;‘:‘;‘::ﬂ':::;ﬂ Hﬂm W oj {Audited) || Unaudited)| (Audited) |(Auwdited) | (Audited)
Place: Mumba rofess “PALM BEACH RE{ o - ; T P
CA Vishal Ghisulal Jain For Proficient Engineering Private Limited P&LM E;:EI:'E_:;:’EL?;LEEET'IE:?EE?:T' LTD. i Tatal income fram Operations and other Incoms 0.1 2 B8 1.65 3.13 938
Interim Resolution Professional BB/ 1PA :'JD:',: F'E'r;g-'ls:*--?.-"ﬁﬂ_'l? :t'.;ﬂ'-lﬁx' 'I.'E'Qﬂl;l Regd, Oifice; Shop Mo, 46, Cine Prims Mall, 2 | Mal Profit ! Loss for tha penod (beafre Tax,
. . , Rustomies Centrl Park, o] a8 B Park. Mira Road East, : f : | o O = =
IBBI Registration No: IBBI/IPA-001/IPP00419/2017-2018/10742 b At omd PRARAIA bt Than: Mabaaibtia <0107 Exceptional and / or Extraordinary ilems) {2.50) (1.98) 00| 2725 (7.65)
IBBI Registered E-mail:vishal@resolvegroup.co.in Andheri (East) - 00069 Email idrrnsunlurﬁﬁfééﬁmi Boi 3 | Met Profit | Loss for the period affer tax (after
AFA Valid upto: 02/01/2024 [Pursuant o Rule a0 the Campanies — EEIJ“_EL’I_EIJ:EI_I"P_'_&T Iiﬂr-ﬂ.ﬂ_rlﬂ_!f_'lﬂl‘g. I[‘.'I'I"I"S 2.1 (158} (4.00) 27.23) i7.62)
Insolvency Professional Entity: Resolve IPE Private Limited Aliodte E_ﬁa';ﬁflrgﬁ"nﬁ S;:;s-l-r?ll‘rr:’gws r 4 | Total Comprehensive ncoma for the pE.’u:u:I
IBBI Registration No: IBBI/IPE/0120 SURYODAY SMALL FINANCE BANK LIMITED SURYODAY et gk ot Lt Sl [Camprising Proft / Loss for the period [After fax )
Communication Address:Office No. 1003, = LA L o 412 R BAR S S 0 and Diher Compreshensive Income{Afier tax]] [51)) (2|  @was)] (2ees)| (639
Date:17/05/2023 Satra Plaza, Sector 19D, Vashi, Navi Mumbai - 400 703, India. dharda Terraces, Piof No. 65. Sector-11, CBD I-5"53’”"|'-"-" M Mumiai-a00 E14 WESTERN RECION. MUMBAI 5 | Equity Share Capital 124,00 12400 124.00 12200 12400
. A . . Website: hitps:\feranw. sunyoday hank.com, Tel: (0224043 5800 p > B
Place: Navi Mumbai Process Specific Email ID:imperial@resolvegroup.co.in Inctis:maln ot subesection {4) of Seton: 12 of & |Eamign Per Shares {of Rs. 10+ each)
AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2023 L L ) (for conlinuing and descontinued operations) - 10.00 10.00 100 1000 1000
1’ inl L#IE Rules 2014 ¥ PR PTIA LTI Tk i — ek - H
| e = 1. Basic: {0.20) [0.16) (0,32 {2.20) {a &-1]
rt 1 ¥ ¥ ~ AND - b - i ) |
Sr. Particulars i i el - In the matler af P&ALM BEACH REALTY| 2. Dilubed: {021 [ﬂl_?ﬁ-| (0.32) {230 1. ﬁ-1:|
W ended endad ended anded e | L - i R el & e
: PROJECTS PVT_ LTD. having its registared affice | : = —— . -
31,03.202331.03.2022/ 31.03.2023 |31.03.2022 ol Shog No. 48, Thi Prime Ml Drsnissst Note: The above is an extract of the detailed formal of the audited Financial Results for the Quaner and year
ORM £ Audited | Audited | Audited | Audited Baverly Park, Mira Foad East, Mumbai, Thana, | ended st March 2023 filed with the Stock Exchange undar Reguiation 33 of the SEBI [Listing Oblsgations
1 | Totel Incame from operations 36,541 25685 | 128110 103538 Maharashire - 4071907 and Disclosure Requirements) Regulations. 2015, The full Format of the Financlal Resultz  are avallable on
A : Falitiones... | ; ; ; | i
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Z [‘r‘Ef "Ef‘:'"l'}}'-ﬁ] for g period |E'3"-“‘f : 3 | s Niotics i harsty giver o he Gansrsl Fuble that} the wabsite of Stock Exchange al www.bseindia.com and Company's website,
FOR THE ATTENTION OF THE CREDITORS OF M/S. H'RECK ENGINEERS PRIVATE LIMITED e, Excoptionsal and Earordnry lems)| 5023 (6263} | 10086 {12,706) the: Company proposes b make application fo the | For and on hehalf of the Board
d I"-IE|;|-1 Fn;ﬁl-‘lfLu:ml far II'EE paricd bafore fax 55 Central Severnment urder sectan 13 of the) Sell-
wAler Excepional and :ma-n'ﬁnar:.' HEms] 5,023 &, il 10 QFG V12, 70 Comparmas Act 2013 sasking confimaticn ':-'I
. 4 | Met PrafitiLoss) for fhe period after tax pltaration of the Mamoransum of Associaton of Prakash Shah
{Adter Ln::anlmgl and F.-aFrlra-wnnrg.- iems)| 3891 (4812 7ATO(  19.303) the. Comparny: (n: lanme of the spectal reacition] Date: 16/05/2023 Director

Z|Date of incorporation of Corporate Debfor 19.09.1996 5 | Total mmprel'ﬂns'r;'e Income for the period . passed al the Extra Ordinary General Meeting| Place: Mumbai DiM 01136800
Ruthority under which corporate debtor is|, - . . ICamprising proiilcss) tor e pencd held on 15th March, 2023 to enable the Compary | . s
! ted / reqistered Registrar of Companies - Mumbai iz d . 1 P . . to changs its Registened affice from tha Stata of
incorporated / registere (Bfer tax) and e haliondl et Rafar HENEFr Rafer Refer YMAHARASHTRA® b Ihe state of --w551-1 = .
Corporate Tdentity No. 7 Limited LIabilty| ) oo iooenreoocer . g’:;""? -.iél"?'ﬂrr‘-ﬂgnl i 1’;'!; 2 "'J"-E‘E :Bﬂ:'li ;IIPIF?E EENGAL 1 Lol S ] BACIL PHARMA LIMITED

ot aid up Enquity Share Capita! Bl 10,6 16 1y pEraon whisa inleoasl i@ Baly b be afects :
' T | Resenes Ei.l:l;Uji'l j rewaluation reserve)®) 147857 | 129896 | 147857 138896 by the promosed change of the registered affce of | Fopaict: i 1) LAKKN IAALTNNG, AT FLOGH SR T W EWTY FORT. MURSRA-<0e01
Identification No. of corporate debtor ] - I 2 | e :
Address of the Registered office and Principal 0_7: 3 .Floor, C Wing Neelkanth_ Bus_lness Park, B | Sacurties Premium Account {18563 | 1.98714 {18863 118714 the Campany may defiver sither on the MCA:21) EXTRACT OF AUDITED FIMANCIAL RESULTS FOR THE QGUARTER & YEAR ENDED ON 31.03.2023
o Kibol Village, Near Bus Depot, Vidyavihar (West I 17 BR . c portal (wawmca.govin} by filing irvestor) In Lakhs
ge, pot, Vidyavihar (West), g | Net Warth 142917 | 145156 | 142917 | 145156 { )
office (if any) of Corporate Debtor Mumbai-400 086, India 10 i}.llrs‘a;mn; Db 2'15-5;1; 2.53.1;-1 2"'15'5-1;1 ?'55 1;1 complaing farm or ceuse i be deliverad or send by | Quarter Ended Year Ended
S phe el A i +&h - ragiatered post of hinher objections suppored by | 8L .
Insolvency commencement date in respect ofi 12.05.2023 11 '.".:"dlE:ElI‘r:llr!g Redeamabla FPraferanca H?Hm:ia.," 513-_!19'",._. "mulf.:. al h:.b;l;-m i":ﬂle;:f. Sr. Particulars 31 3\-1‘]23 A2 E'IEE 31 3-.2&".'2 31,3203 31,03 2022
Corporate Debtor (Order received on 15.05.2023) : shanes o2 r ; Ilarrlngrmrgsnff-w;sili:nIahnlrﬁrgi:nzlD;:_E':tclri Mo {Audited) {Unaudited)| [Audited) |{Audited) | (Audited)
75 0 Ve ; varest Sih. Floar, 100 Maring | = :
Estimated date of closure of insolvency 08112023 }5 %ﬂnﬁhglﬁfm (ol T 10 sach) w - B b D::;?TH;[E;?TJI_‘IEE[Z&thI;nTS_I;':EEn '-'13;:1:;] i | Total income 0.ES 0.20 .83 1145 575
resolution process o Hiar continuing and discounted u:pam:nﬂg] . the date of publication of this nolice weh a copy of| g | Mat Profit ! Less for the perdod (before Tax,
" |Name & Regn. No. of the insolvency|Name :- Mr. RAJENDRA DEVIDAS PURANIK dbalane and alter axceplicnal ibeens))" ::: fﬁﬂﬁiﬂ'ﬂﬁﬂﬂf resgiabanad affice at| Excoptional and / or Extraardinary itemns) {71 4.45) [373.68) (1019)| [386.00)
8|Professional Acting as Interim Resolution|Reg. No. :- IBBI/IPA-001/1P-P02029/2020-2021/13149 ¥ Basi 36 {4.53] T |E|.IE:- For and an behalf of the Aapicant | J 3 | Mel Profil / Loss Tor the pedod after tax (aier
professional 7 B Dlulgj g 3,65 14.53 7.32 (3.78) PALM BEACH REALTY PROJECTS PVT. LTD.| Exceplioral and / or Exiraordnary ilems 7B (445 | 37aaEe|  (ioim| (=598
i Address:- C-601 Dindoshi Onkar CHS, Ltd., Shivdham is ggﬂgimrjjgrﬁﬁ:mﬁsg::ene % 7 ¥ E WY Sf- SHALMWAL ?!Trqwr?nzrj' 4 | Total Comprehansive incoma for the penod
Address and e-mail of the interim resolution| Complex, Off Gen. A. K. Vaidya Marg, Opp. Fire Brigade — k H o s Dale. 17052023 BIN: 05758724 | [Comprising Profit / Lass for the perod (After fax )
professional, as registered with the Board Malad.(E), Mumba.i Suburb_an-400 097, MH. F-::I“I'I‘;'::‘ o r'::“fm;!l‘u?;j;ﬂ& - I— and Other Compreshensive Income]After 18x)] (23.13) 8.0 {2am |  (12.50)]  {16.69)
+Email -rdpuranik@gmail.com Mok 5 | Eguity Share Capital sgogo| sesoo| saooo| sesco| sasco
gg:::ls;-(;:h:ﬁ(ioc:nDX]dKos\lrgi:;ak:n;f:%p";d;i;h;?gh:d'z 1 Thﬁhﬂﬂl'-"-'ﬂ 15 an Eﬂﬂrﬂl'ir al m:J'JETE;E; |E"}‘“"| ~"|5r2'3 FIEETIM Eﬂgﬁﬂ fII}f-JihT- gi_iﬂﬂzlu'-'ﬂ? '2:'_1'5 f-tgﬁak 6 | Rasevas (axcluding Revalutaion Resera ) as
A ] AR , Upp. axchange wmoar Regulation 33 and Regulalion 52 read with Regulgtion &3 (2] of tha SEBI 3 ; T 5 . ’

10 AQd. & e mal_l to be usgd for corrgspondence Malad (), Mumbai Suburban-400 097, MH. [Listing Obligations and Disclosure Requirements) Regufalions, 2015, The full shown in tha Audiled B‘Ialan::a shaet of praviows yaa (4271 (530.28)

with the interim resolution professional +Email :-hreckeng@gmail.com format of the paried anded financial results is available on tha slock exchange T |Eamings Per Shares (of As, 10/ each)
+Mob. No. :- 9820127828 'ﬁ'ﬁbSilllElE BSE: hiltpswaw bsaindia.com, NSE: hips:twww.nsaindia.com, Bank websie: tlar eenlinung and dsconinued oparations) -
.No.: i st il L — — T B T

11{Last date for submission of claims 29.05.2023 a | ﬁ:fr | I?Ed 1:'"_ il h i - al 1, Baslc. L 10.08) [ a1 {6.55)
Classes of creditors. if an AWORTHERY SRR W 96 ORR CONT TSN AV SN, NG R CCNTE G SIERE MGG S ) 2. Diluted: {0.13) (.08} B3] (097  (6.55)

, It any, under clause (b) o fumished as Ind AS is not yat. made appicable fo the Bank. ;

12 [sub-section (6A) of section 21, ascertained by| NIL For Survoday Small Finance Bank Limited Mote: The above = &n extrect of the detalled format of the Audited Financial Results for the Quarter and Year
the Interim Resolution Professional g o . ended 318t March, 2023 filed with the Stock Exchange under Reguletion EE: af the SEBI {Listing Cblipations
Names ofnsolvency Professionals [denthed To Badliar Bk Pl and Disclosura Hequqrementsf Ftn:jgulahl:-ns. 2015, The full Formal of the Financia _HE5JI15 far the I.':-ularle.

. . . : . end year ended 315t March, 2023 are available on the Stock Exchange websites [www.bselndia.com) and
13]act as Authorised Representative of creditors| NIL. Managing Director and CED Company's wabsite
in a class (Three names for each class) Dade - May 15, 2023 Dim : 0Fandiaz : :
Relevant Forms and www.ibbi.gov.in=> QuickLinks—> Downloads—> IBBI For and on behall ol the Board
14|Details of Authorized Representatives are|(Insolvency Resolution Process for Corporate Sl
available at: Persons) Regulations, 2016. B - Frakash Shah
4 nk India M | Fun _.,.1 ' i
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court V, has ordered the {F:merl nEl'E:)I AXA Mauh.lall;:lfnud? und = A E1ate. _1 Enmbg_za - NH[t:rlr;ftnr
commencement of a corporate insolvency resolution process of the M/s. H'RECK ENGINEERS PRIVATE {InuEﬁimFent Manager; Bank of India Investment Managers Private Limited) Eal'll'l ﬂf I“dla Fa o S LA 136600 )
LIMITED on 12" May, 2023 in CP 461/1B/MB/2021 which order is received on 15.05.2023. (Formerly BOI St gt Bt o “.ml.?edj T
The creditors of M/s. H'RECK ENGINEERS PRIVATE LIMITED are hereby called upon to submit their claims F ﬂb" 2O A}:ﬂ i “Eif M b Pri £ Limited As R Ec I N D IA LI M ITE D
with proof on or before 29" May, 2023 to the interim resolution professional at the address mentioned LI;TE ;WDMHEDD:ﬁET?EEHD?QEMWr s Private Limited) ( )
against Entry No. 10. S _ _ : aSR E c Corporate Office: Unit No.201-202A & 200-202B, Ground floor, Bldg. No.2, Solitaire Corporate
::yf::;n:nc:ﬂ;;ic:;c;: ‘sNt::r:l :;E;Ti';;)he?srocr:am (\:/sutt:rptr)scgl:zt:atl)?:i::r;nzgnzeans only. All other creditors EDTILICFI L'; 'hepfw IE“FUEHdm[; a ff;rlhru%mi:'fplnvesln} :'Twaren:—:ﬁﬁ Program ('|AP') to be conducted by (India) Limited Park, Andheri — Ghatkopar Link Road, Chakala, Andheri (East), Mumbai — 400 093
' : ank of Incia Mutual Fund, Detals of the ara as foliows: . . ;. ;
A financial creditor belonging to a class, as listed against the Entry No. 12, shall indicate its choice of Date of IAP Add f IAP Ti Contact: Dhrupad Acharya: 7383127311 Email: asrec@asrec.co.in
i i i i i i ate ress o e
authorized re.presentatlve fro!n among the three ||_150Ivenc¥ professionals listed ?galnst Entry No. 13 to { | NOTICE FOR TENDER - CUM - AUCTION SALE OF HYPOTHECATED SCANIA BUSES
act as authorized representative of the class [specify class] in Form CA. - Not Applicable. {406, Bhaveshwar Market, Next to Gandhi Market, M G Road,
Submission of false or misleading proofs of claim shall attract penalties. 20" May 20:23 | Ghatkopar (E), Mumbai - 400077. 4:00 p.m, Pursuant to assignment agreement dated 20.10.2022 executed by Volkswagen Finance Pvt Ltd, we as a secured creditor intend to salg
Sd/- f : . : “ » o« » o« » H
e : 17052023 RAJENDRA DEVIDAS PURANIK For latest information about upcoming IAPs and updates on l:ancellahurrs. rescheduling, '-'FE!t hyp.oth.ecated chnla Busesin LQTwlse stnct.ly(.)r? AS IS WHFREIS ,.ASIS WHATIS”, “WITHOUT RECOURSE baS|s.. |
Place : Mumbai Insolvency Professional hittpes:www, boimi infinvestor-coment8. This is an investor education and awareness initiative by Bank of India Mutual Fund. Notice is hereby given to the public in general inviting tenders in prescribed forms under sealed cover for purchase of said Scania Buses.
y ¥
Date: May 16, 2023 Lot No. | Description Reserve Price EMD Possession
Mutual Fund investments are subject to market risks, read all scheme related documents carefully. T 3 Scania Buses Rs.40,60,000/- Rs.4,06,000 Physical
Date and Place of Inspection: - Pls refer below
SR Nos | Yard Details No of Buses Date of Inspection
% T TRUBY ENTERPRISES, 22 Kunigal National Highway Bavikere, Post 3 19.05.2023
] Yentaganahalli Near Semi Labs Nelamangala Bangalore Rural - 562123. (10.00 am to 05.00 pm)

? § ? Last date for Bid Submission: - Friday, 26.05.2023 till 12.00 noon.
A Date and Time of Auction: - Friday, 26.05.2023, 03.00 PM onwards

MAD H U co N P ROJ E CTS LI M I T E D Place of Auction: - ASREC (INDIA) Ltd, Corporate Office, Mumbai

Tender forms along with terms and conditions of the sale will be available at ASREC (INDIA) Ltd, Bldg. No.2, Unit No.201-202A & 200

CIN: L74210TG1990PLC011114 202B, Gr Floor, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Andheri (East), Mumbai — 400 093 from 19.05.2023

Regd Office : 1-7-70 Jublipura Khammam-507 003 Telangana onwards between 11.00 AM to 04.00 PM against payment of Rs.1000/- (Non-refundable). For more information, please visit
) ) ’ ’ ’ ) www.asrecindia.co.in

Date: 17.05.2023 Sd/-

Extract of Audited Standalone and Consolidated Financial results for the Quarter and Year ended 31st March, 2023

(Rs. in Lakhs Place: Mumbai Authorised Officer
STANDALONE CONSOLIDATED
Sl. PARTICULARS QUARTER ENDED | YEAR ENDED QUARTER ENDED YEAR ENDED PROVINCIAL FINANCE AND LEASING CO PRIVATE LIMITED
No. 31.03.2023 31.12.20224 31.03.2022 31.03.2023 31.03.2024 31.03.2023 31.12.2024 31.03.2022 31.03.2023| 31.03.2022 CIN : Us5323IMH1993PTCOTH162
Audited | Unaudited| Audited | Audited | Audited | Audited | Unauditedf Audited Audited Audited 34dth Floor, Sunshinn_a ‘!fuwer, Senapati Bapat Mang, Da?‘ar (W) Mumbai-£00 013
1| Total Income from Operations 34,049.77 | 29,822.39 | 25,753.49]103,485.42] 72,271.80] 117,286.08| 35,569.21 41,515.43| 206,383.97| 106,560.78 SO — $ULT5 e
2 Net Profit/(l._oss) for the period Before Tax (before Tax, Exceptional and/ (778.36) | (195.76)] (210.01)] (1,561.58)] (1,511.19)](10,867.26)| (4,955.89) (2,475.45)] (19,714.28)| (11,829.43) QUARTER AND YEAR ENDED MARCH 31, 2023
or Extraordinary ltems) {Rs. in Lakhs)
3| Net Profit{(Loss) for the period before tax (after Exceptional and/ (778.36)| (195.76)] (210.01)| (1,561.58)] (1,511.19)[(10,903.17)| (4,929.75)| (1,493.06)| (19,714.28)| (10,847.04) T —— e
or Extraordinary ltems) i March31, | Dec3l, | March3i, | March31 | March3i,
4 Net Profit/(Loss) for the period after tax (after and/or Exceptional and/ 45432 | (226.22)| (1,612.41)]  446.11] (3,381.33)] (9,679.40)| (4,960.22)| (2,895.45)| (17,715.50)( (12,717.18) 2023 2022 2022 2023 2022
- . Total Income from operations (net) T,356.27 1.,136.57 162.95 31,041.53 191.68
Equity Share Capital 73795| 73795 737.95|  737.95| 737.95|  737.95 737.95| 737.95|  737.95  737.95 Net Profiti-Loss) for the period (Biefore tax,
6 Earning per share (before extraordinary items) of Rs.1/- each) Excaplional andior Extraordinary llems) 550.80 2,B56.51 415 5,655.64 54T
: MNet Profit{-Lozs) for the period (after tax,
(a) Basic 0621  (031)]  (2.18) 060f  (458) (1048)f  (5.81)f  (347) (19.47) (14.41) Excaptional andlor Extraordinary iterns) #1224 | 213778 6.10 4,382.14 4,08
: Total Comprehensive Income far the pariod
(b) Diluted 0.62] (031 (2.18) 060]  (@458)| (1048  (5.81) (347 (1947  (14.41) e
Notes : and Other Comprehensive Income (after tax)} -583.27 243828 -118.40 366079 -108.21
) Paid-up Equity Shara Capital 1,456.14 1.343.64 1,341 64 1.456.14 1.343.64
1 The above Audited Financial Results (Standalone & Consolidated) have been reviewed by the Audit Committee and approved by the Board Of (Face Value Rs.10/- each)
Directors at their respective meetings held on 16th May, 2023. Other Equily 1730857 | 3853251 | 19457.27 | 17.308.57 | 1945727
) ) ) ) ) MNat worih 18,784.71 39.876.15 20,800.91 13,764 71 20,600
2 The above is an extract of the detailed format of Quarterly/ Yearly Financial Results (Standalone & Consolidated) for the Quarter and Year ended Eaming per share (EFS)
31st March, 2023 filed with the Stock Exchanges (NSE & BSE) under Regulations 33 of the SEBI (Listing and other Disclosures Requirements) (Face Value of Rs.10/-each)
Regulations, 2015. The full format of the Financial Results (Standalone & Consolidated) is available on the websites of Stock Exchanges R | 283 1581 -0.13 3258 0.10
(www.bseindia.com, www.nseindia.com) and the same is also available at Company's website : www.madhucon.com. PE;L‘;;EF"EFS (Rs.) el il Ll del] Lo

3 The Company's operations primarily consists of construction-project activities and there are no other reportable segments under Ind AS 108

: Thiera ware no exceptional Rems during the periad.
“Operating Segments”.

The above results have been reviewed by Audit Comrnitiea and approved by the Board of Directors inits meating held on May 15, 2023
The above is an extract of the detailed format of quarterly and yearty financial results filed with the Stock Exchange under Regulation
52 of the SEBI {Listing Obligations and Disclosure Reguirements), Regulations 2015 {"Listing Regulations’). The full format of the
quarter and year ended Financial Resulls is available on the wabsite of the NSE {www.nssindia,com) and of the Company
fwiwwfim.alt-alpha.com)
For the cther linefems refermed in regulation 52{4) of the SEBI (LODR) Regulations, required/perlinent disclosures have besen
made o the NSE (www.nseindia.com) and can be accessed on the website of the Company (www fin.alf-alpha.com).
The figures for the previous. period have been regrouped | reclassified whensver necessary

For and on behalf of the Board of Directors of

4 Figures of previous period have been regrouped / rearranged wherever necessary.
5 These financial results have been prepared in accordance with Indian Accounting Standards (Ind AS) as prescribed under section 133 of Companies
Act, 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules, 2015 and relevant amendment rules thereafter.
By Order of the Board
For MADHUCON PROJECTS LIMITED

Sd/- Provincial Finance and Leasing Co Private Limited

N.SEETHAIAH Sd-

Place: Hyderabad MANAGING DIRECTOR _ Ehrayans_mnhta
. Place : Mumbai Director

Date : May 16, 2023 DIN No. 00784491 Date : May 15, 2023 (DIN:0B6T36771)
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MAHAGENCO

Maharmtirs Siate Pows: Ganenston Co. L
Competitive Bidding for Appointment of 02 Independent inspection agencies(llA) and 01 Surveillance Agency (SA) for
Sampling and Analysis of 17.54 MMT beneficiated coal and 2.08 MMT non-coking coal of foreign origin for Thermal power
plants of Mahagenco.

TENDER NO.: CE/FM/Washed & Imported Coal/S&A//2023-24/T-01/3000038571
Maharashtra State Power Generation Co. Ltd. is state power generation utility. Mahagencaoinvites online Bids (Two bid system
i.e. Separate bid for technical/commercial & price bid) for the work of Sampling and Analysis of 17.54 MMT beneficiated coal
and 2.08 MMT non-coking coal of foreign onigin for Thermal power plants of Mahagenco.

The Bid specification will be available for downloading from 17.05.2023 (16:00 hrs) on website
https:/leprocurement.mahagenco.in after completion of anline vendor registration process. Registration fee is Rs.5000/- +
Taxes Extra & Tender feeis Rs.1000/- + Taxes Exira.

MAHARASHTRA STATE POWER GENERATION COMPANY LIMITED
NOTICE FOR INVITING TENDER
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1) Period of Contract
2) Estimated Quantity

02 years extendable by further 01 year
17.54 MMT/Year beneficiated Coal &
2.08 MMT/Year Imported Coal
17.05.2023 (16:00 Hrs.)

25.05.2023 (up to 14:00 Hrs.)

3) Sale of tender from

4) Last Date of payment of tender fees On
https:/leprocurement.mahagenco.in

5) Prebid meeting (If required)

6) Due date of Submission of bids 26.05.2023 (up to 14:00 Hrs.)

7) Due date for opening of techno-commercial bids 26.05.2023 (up to 15:00 Hrs.)

22.05.2023 (11:00 Hrs. at Prakashgad Bandra)
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Detailed tender can be viewed on https:/feprocurement. mahagenco.in MAHAGENCO reserves the right to cancel/ withdraw
this invitation for Bids without assigning any reason for such decision. Contact Details: For e-tendering help- 022- 26474211
(Extension- 3657 & 2492), 9167640613, For Tender Info- Phone No. - 9421719914/8879770768/8879097612/8879097832
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